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(b ) Yes Sir.

(c) A  statement is laid on the Table 
of the House. [See Appendix V, an- 
nexure No. 33.]

H oshangabad C o m m u n ity  Project

*784. Shri Syed Ahmed: (a) Will
the Minister of Planning: be pleosed
to state how much money has so far 
been spent over the pay of the Gov­
ernment employees at the Commui- 
ity Project Centre at Hoshangabad 
in Madhya Pradesh?

(b) What work under this Project 
has been done so far?

(c ) How many jeeps and cars have 
been placed at the disposal of the 
staff working on this Project?

The Deputy Minister of Irrigratioii 
ai^d IPower (Shri Hath!): (a) to (c).
Information will be available in the 
Quarterly Progress Report which is 
awaited from the State Government.

A bsorption of the UNEMPLoyED in  
I ndustries

♦785. Pandit Munishwar Datt Upa- 
dhyay: (a) Will the Minister of Plan­
ning be pleased to state how Govern­
ment propose to regulate or enforce 
the employment of educated unem- 
Dloyed youngmen in the industries, 
which are left to the private sector?

<'b') What is the total number of 
unemployed and its increase during 
the last four years?

The Deputy Minister of Irrigation 
and Power (Shri Hathi): (a) There are 
no such proposals.

(b ) The relevant statistics are not 
available on the subject.

Shri B. S. Murthy: May I know, Sir, 
whether Government is taking any 
steps to collect data as to the unem­
ployment?

Shri Hathi: For the present, Sir, the 
data that is available is only of the 
employment seekers. But the question 
as to how the problem of educated 
unemployed could be studied so as to 
assess its magnitude and character is 
under the examination of the Plan­
ning Commission

Pandit Munishwar Datt Upa^yay:
May I know whether it is possible to 
get the information in course of time?

Shri Hathi: I have just mentioned. 
Sir, the whole Question is under exami­
nation by the Planning Commission 
and after some time it may be possible 
to know how to collect the data and 
where it would be available.

G ang a  B ar r ag e  Schem e

♦788. Shri Ramananda Das: (a )
Will the Minister of Planning be pleas­
ed to state whether Government are 
considering the inclusion of the Gang^ 
Barrage Scheme at Farakka in West 
Bengal in the Five Year Plan in view 
of the urgency and importance of this 
Ganga Barrage?

(b) Was any enquiry made into 
this matter?

Cc) I f  so. what is the recommenda­
tion of the Enquiry Committee?

The Deputy Minister of IrrigatioB 
and Power (Shri Hathi): (a ) The Ganga 
Barrage Project is still under exami­
nation.

(b ) and (c). It is proposed to set 
up a technical committee of experts 
to examine the project.

Shri Ramananda Das: May I know.
Sir, whether Man Singh Committee 
was set up and it has supported the 
establishment of this barrage?

Shri Hathi: That was* for this par­
ticular scheme.

Shri M. L. Dwivedi: In view of the 
Ganga Barrage giving protection to 
the Calcutta port, is it likely that this 
matter is coming before their consi­
deration?

SCiri Hathi: As I said, the whole 
matter is under investigation. And, 
naturally after investigations are over, 
that will be taken into consideration.

Shri B. S. Murthy: Is it a fact that 
Sir Visveswara3̂ a was asked to give 
his opinion on this and whether his 
opinion has been taken into considera­
tion?

Shri Hathi: He was consulted.

SKiri B. S. Murthy: May I know. Sir, 
what has happened to his expert ad­
vice, in view of the fact that the hon. 
Minister has stated that another Com­
mittee is going into the matter?

Shri Hathi: The Question is on the 
p ro jec t report. It is being exam ined to 
see the financial im plications and other 
things.

Shri T. K. Chaudhury: Is  it a fact 
that the Port and H arbours Commit­
tee w h ich  m et recen tly  at Cochin ^  
com m ended the acceptance ot this 
proposal b y  Governm ent?

Shri Hathi: They did consider this 
question.




